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FINANCIAL EXPRESS

PUBLIC NOTICE FOR LOSS OF [ I RP SEC| 'RITIES I I“”ITED FORM A
SHARE CERTIFICATE m i R i
Motice 5 hereby given that the share Trast = vvest = Growy , CIN: L67120MH1994PLC080039 _ Isafvancy Resnlilion Process for Copoale Persons) Regusions, 2016)
cuign iuis; A0RIR02, Salitath,  EXTRACT OF STANDALORE AND CONSOLIDATED UNAUDITED FINANGIAL RESULTS FOR THE QUARTER AND EO THE RITENT MR IE L CHEDT St et
62729429, 62822689 for 100 shares HALF YEAR ENDED 30 SEPTEMBER. 2023 (Rs.n lakhs except per share data) EASHKRUPA SHIPPING & LOGISTICS INDIA PRIVATE LIMITED
bearing distinctive no(s) 46808970 - = ’ ' - RELEVANT PARTICULARS
-1l:'|-EIEIl]E!}9l|, 1341625958 - 1341 EIEHEE. 9. | 1 _"-.F|:'|'|-e'! af COrpHELE :!'!E-":I:l:l' o _r..1-,;|~|3m:;;= :'-|.'|i|:-|'|r||l_'|“.| LS Irelian Priveihe |.i.I'II!-H:|]
i 1 ; 4 PARTICULARS —Quarter—T—Quarter——Quarter——Quarter——Quarter— 7. | Date of incoponation of corporake detrtor | 18,03,/2034
_Eizzgzigﬁ%gi-1 Esgﬁﬁgﬁﬁqhizii:ﬁ“ﬁézsut Ended Ended Ended Ended Ended Ended 2, Aoty under which aorporate defilor | Company Incamporned Linder The Companics Act,
ikl - ; (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited S incomaonated /- regstesed 20113 Regisierad With Registrar OF Companies,

RAJESH JAIN in the books of M/s PR DOENRRPY g g | [Mumbal .
BELIANCE INDUSTRIES LlMlTED, "36'S'Ep zUZ 9 oU=JtnN-2uzg-ou ﬁp‘%ﬂ'&p‘%ﬂﬂ%‘&&'ﬂﬂﬂ'?ﬂﬂt 4, | Corporahe identity Mo U{ED.'FI?E“DQCW'_L-E;:'MHEEUIJi'IH:E'T""I '_.,1.1 :
has/have been lost'misplaced/destraved 1| Total Tncome from operations (net) 2,156.91] 1,875.90] 2,159.64 2,180.67] 1,903.69 5 Wr@ﬂﬁl :f_rll'rt"?ﬁﬂ?';ﬂ oifica anid rll_it M. ﬁ'-'f- fder Wing. e-u_; Floor, Rosewood Hesghts,
v Ao i T s o & (i 2 | Net Profit / (Loss) from ordinary activties after ta] ~ 65.95| 142.40| 173.98  75.34) 158.85 vt ol o N 1 o bk i
company for issue of duplcate share 3 | Net Profit /(Loss) after Extraordianry items 65.95 142.40 173.98 75.34 158.85 i, | nsohency commencement daie in | Thez orcher s promounced on 20710/ 2023, Howener,
certificate(s) in liew threof, any person(s) 4 | Paid-up Equity Share Capital 1,583.68 1,583.68 1,496.87 1,583.68| 1,583.68 PR AT el et e
who has/have claim(s) on the said shares Face Value of the Shares 2.00 2.00 2.00 2.00 2.00 7 | Esfimated date of dosune of inschency | 17,/04,20024 :
| . “ i 1 h 1 . . _'I'fll".lliii'l’l J'i:lli_l‘_:'ﬂ_'i. |
should '_'-'"-'":'?E such Elﬂ"'"r{E] !“" the 5 | Reserves excluding revaluation reserves a g A ey g e e
cmnpan!" 5 rEQIS[I&IS_ and [" drnsierl aQE'I"-IS as per balance sheet reschrnicy professonal acling as imerm | IBB| Regstration Mumbear
viz Kfin Technologies Private Limited, ) |resolution professional | BB PA-O02 IP-NOLOST /20012002 1 3620
Seienium Tower B, Piot no: 31 &32 6 | Earning Per Share (EPS) (Face value of Rs.2) 0, | Address and a-mail of the nterm Address: Flat No. 8, B Bullding. Ramyanagar Housing
Gachibawii Financial District -Basic 0.08 0.18 0.24 0.10 0.20 ORI s s egRmat o ER L Ve AL

e ey ; |with thie B | Errsaitclptifeadiptinhite comn
Manakramguda, Hydarabad-500032 within -Diluted 0.08 0.18 0.23 0.10 0.20 10| Address and e-mail to be used for Adgress: CFf. No. 204, “Siver Mist Apartment
15 days from the dale of this notice falling The above 1S an extract of the detalled format of Quarter and Half year ended 30th September, 2023 Financial Results Tied with the ﬂfmﬁﬂ}f;::;'g“ e OO, 1 Hesiontr T, S Pl
which the company will proceed to issue Stock Exchange under Regulation 33 of the SEBI (Listing and other Disclosure Requirements) Regulations,2015.The full format of ik Eribdioti@vsdipiitite.com 7
duplicate shara certificate(s) in respect of Quarter and Half Year ended 30th September,2023 Financial results are available on the website the Stock Exchange on which share crmEashrupiogsticrREmal cam
the said shares. of the Company are listed, namely www.bseindia.com and also available on Company's website which shares www.lkpsec.com 11| Lt s fior ssubmisssion of diasms [18/01,/2024

i : 12, Cheseres of crexditors. i amy, undor Mot Applcabia
Name(s) of the Claimant(s) For LKP SECURITIES LTD s 05 o subssection 454 of Secii
RAJESH MANOHAT Pl . Mumbai Pratik M/-D hi 21, ascarainad by tha irtenrm resalution
Date : 1st November 2023 ace.. a ratik l. Doshi _|pmfessional _ |
Place: Mumibai Date : 31 October 2023 Managing Director 13. Wames of Insokency Frolessonas bt Appkcabie
- L dentified to act as Authorisad

Fapresentatne of creditors ina dess
(Thiess rames B aach class) |
14, la)  Relessant Forms Wb nk: https, bbb gociryhome downloands
il Details of authonzed represertalies | Prvsical Adoress: Mot Applicable
A aaalabie &
Motice is heraby gven that the Mational Company Law Tribunal, Mumbai Bench has

TH E orcizred the commeéencement of Corporafe Insolvency Resolution Process of the
EASHKRUPA SHIPPING & LOGISTICS INDIA PRIVATE LIMITED on 20,/10/2023,
n U QI N qu The creditors of EASHKRUPA SHIPPING & LOGISTICS INDIA PRIVATE LIMITED, are
= - W hareby callad upon o swbmit their claims with proof on or before 18,/01/2024 to the
imtarim rasolution professional at the addreass mentioned against antry do, 10,
The finandial creditors shall submit thasir claims with proof by alectranic means only, Al
DA I LY._ ather creditors may Subrmit e claims with prood in person, by post of by Slecinonid
IMeans.
i - ] ] Afinancial creditor belonging to a class, as listed against the antry No. 12, shall indicata
5 | EA e S _ b e s o b S o
g : » e LT T PP — im Form CA - Mot Applicable
& i \ Subrmission of falseor misleading proofsof cleimshall sttract penaites.
3 P S0/
B : \ ! -’ .
= ' ¥ - - il L [ L T I T T T e — m H.ﬁ.l'ﬂ“Th“.l,‘.'
: E ! " w;d'-‘ﬂﬁi:m'-.'-----.-'.-m.a-.---.--... el R B I T e e S P S g e |I'||57!'||'I‘HEEI.":i..-|II'.II'IPfﬂlrﬁﬁﬁﬂﬂfﬂ
= : 2 IBBI Regstration Number;
§ = - IBBISPA-CO2 A IP-e 0L 08T/ 2021-2022/ 136822
- ; Cate: 011172023
..-' i Place: Pune
E 1 E B financialexpress. com
5 : i
i
§ s Eﬁ:ﬁ%ﬁ%ﬁ&? LIMITED DCB BANK LIMITED
2 = : - L99999
'i. f E HELI&NEE Registered Office: Reliance Centre, Ground Floor, 19, Walchand Hirachand Marg, glﬂ ::ﬂuﬂl' . 60 TEI 1;:]925';;? :.;IIEBDD?I_ A Peni o B Park D C B B A N K
A I E = POWER Ballard Estate, Mumbai - 400 001. Tel: 912243031000 Fax : 91 22 43033166 PAICK: AT - 00 1T 4 T OTIEED, Dsiens Ak,
1 b E Website: www.reliancepower.co.in, Email: reliancepower.investors@relianceada.com Senapati Bapat Marg, Lower Parel, Mumbai - 400013
i3 '< - = A. Extract of the Consolidated Financial Results for the Quarter Ended September 30, 2023 EXTRACT FROM UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2023
i 1 i @ Rupees in lakhs ( In crore)
3 - = TSe E Year £ .
: i g = ':r 3¢ lelrl::t:er bgu;:(rlnoer e?\:;argtr:eu gl Particulars SHSHEt oA Halt Year Ended
F il Particulars P p No.
i is 30,2023 | 30,2022 | 31,2023 30.09.2023 | 30.06.2023 | 30.09.2022 | 30.09.2023 | 30.09.2022
i 2 “Unaudited T Unaudited | Audited = - -

- 8 | : Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) (Unaudite
LS Z I i 1| Total Income from Operations 2,05,226| 1,92,182| 7,54,269 — ( it ) [. Caie d) {_ ...... )| i L Ak d]
+ §: 2 | Profit/ (Loss) before exceptional items and tax (17,718)|  (27,093) | (1,33,431) 1 | Total income from operations 1,412.95 1,344.68 1,099.21 2,757.63 2,140.90
; i 3 | Net Profit/ (Loss) for the year/ quarter before tax 2 | Net Profit / (Loss) for the period 170.84 170.94 151.55 341.78 282.67

z i ) Sﬂte;e?‘ipi'onau'te”:) / f (17,718)]  (27,093) | (29,749 (before tax, exceptional and/or extraordinary items)
¥ i t rter after t 3 g
_ ; (a‘:terfx'ceéﬁ‘fnz i‘t’ém:’) year quarierafieriax 2| o | @om 3 | Net Profit / (Loss) for the period before tax 170.84 170.94 151.55 341.78 282.67
l . : 5 | Total Comprehensive Income/ (Loss) for the year/ quarter (24,031)|  (31,493) | (43,882) (after -E.“.'{l.‘.}&ptlﬂnm and/or-axtraordinary ems)
' 8 6 | Paid-up Equity Share Capital (Par value of Rs. 10 each) 3,81,118| 340,013 | 3,73,521 4 | Net Profit / (Loss) for the period after tax 126.79 126.93 112.35 203.72 209.50
@ % 7 | Earnings Per Share (Face value of Rs. 10 each) (after exceptional and / or extraordinary items)
' o2 (for continuing and discontinuing operation) 5 | Equity Share Capital (Face value T 10/-) 311.92 311.73 311.16 311,92 311.16
(a) Basic (Rs.) (0.633) (1.001) (1.352) ; : 2 X ¥ : a
(b) Diluted (Rs) (0.633) (1.001) (1.352) & | Reserves (excluding Revaluation Reserve) 3,954.61 3,954.61 3,511.20 3.954.61 3.511.20
(Not annualised for quarter ended) 7 | Earnings Per Share (EPS) ¥ (before/after extraordinary
B. Extract of the Standalone Financial Results for the Quarter Ended September 30, 2023 items) (face value of T 10 each) nat annualised
Rupees in lakhs (1) Basic (¥) 4.07 4.07 .0 8.14 6.7 4
;r- Uuarler Ended | Year Ended (ii) Diluted &) 4.02 4.03 3.59 8.06 6.69
o. : September| Sepiember Viarch
Particulars 33, 2023 35, 2022 | 31 2023 8 | Total Comprehensive Income for the period Refer Refer Refer Refer Refer
Unaudited | Unaudited | Audited [comprising Profit/(Loss) for the period (after tax) and Note 2 MNote 2 Mote 2 MNote 2 Mote 2
1 [Total Income from Operations ’ 1,447 1,363 2,878 Other Comprehensive Income (after tax)]
2 | Profit/ (Loss) before exceptional items and tax 609 (7,068) | (38,215) g | Met Worth 4.332.05 4.200.26 376112 4.332 05 3.761.12
3 | Profit/ (Loss) before tax (after exceptional items) 609 (7,068) 65,471 _
4 | Profit/ (Loss) after tax (after exceptional items) 609 (7,068) 65,471 10| Outstanding Redeemable Preference Shares ) 1 B B 9
5 | Total Comprehensive Income/ (Loss) (4,891) (793) | (64,281) 11 | Capital Redemption Reserve - - - - -
6| Paid up Equity Share Capital 381,118 340013} 3,73,521 12 | Securities Premium Account 1,372.22 1,371.16]  1,368.51 1,372.22|  1,368.51
7 | Reserves (excluding Revaluation Reserve) 5,06,024 551,727 | 5,05,031 _
8 | Security Premium Account 11,13,051 11,05,454 | 11,05,454 13 ':lIJtS'[EII"ldII"Ig Debts 2,189.79 4,730.04 4,914.87 0,189.79 3.514.87
9 [Networth 13,38,665| 13,04,714 | 14,17,680 14 | Total Debt to Total Assets 8.99% 8.60% 7.51% 8.99% 7.51%
1| usiening Ot 15533 ozie8| 5170 || |15 pebt-gquity Rati oso|  ose| o4  oeo|  oas
12 Earnings.Pe.r Share (Face \(alqe of Rs. 1.0 each) * Ason 31 March 2023
(Forl continuing and discontinuing operations) * A= on 31 March 2022
Basic 0.016 (0.208) 1.881 Motes
Diluted 0.015 (0.208) 1.776 , , _ ; :
(Not annualised for quarter ended) 1. The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33 and
13 | Capital Redemption Reserve | I ) Regulation 52 of the SEBI (Listing Obligations and Disclosure Reguirements) Regulations, 2015, as amended. The full format of
14 | Debenture Redemption Reserve 4,683 4,683 4,683 the Financial Results is available on the Stock Exchange URLs as below:
15 | Debt Service Coverage Ratio 1.20 0.30 1.06 a. Bombay Stock Exchange: https://www.bseindia.com/xmi-data/corpfiling/AttachLive/236f7bdc-87cb-42c0-9504-
116 | Interest Service Coverage Ratio 1.20 0.32 4.47 4c2ffaa2dd2d. pdf
C. The above financial results have been prepared in accordance with the Companies (Indian Accounting| b MNational Stock Exchange: https./nsearchives.nseindia.com/corporate/BSENSEQutcomeOfBoardMeeting31102023
Standards) Rules, 2015 (Ind AS) prescribed under section 133 of the Companies Act, 2013. 31102023164742 pdf
D. The above is an extract of the detailed format of the financial results for the quarter ended September 30, 2023 The same is also available on the Bank's Website (www.dcbbank.com).
drawn up both on a Standalone and Consolidated basis, filed with Stock Exchanges on October 31, 2023 2. Information relating to Total Comprehensive Income and Other Comprehensive Income is not furnished as Ind AS is not yet made
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The applicable to banks.
full format of the Finlanciall Results (Standalone and (?onsolidated.) for the quarte_r and half year epded 3. Outstanding Debts represents Total Borrowings of the Bank.
September 30, 2023 is available on the Company’s website, www.reliancepower.co.in and on the website of] .
the Stock Exchanges, www.bseindia.com and www.nseindia.com. For and on behalf of the Board of Directors
Place: Mumbai Flace: Mumiai NMural M. Natrajan
Date: October 31, 2023 Date:; October 31, 2023 MD & CEO

@ Baroda &

BNP PARIBAS &
MUTUAL FUND 6

Investment Manager: Baroda BMP Paribas Aszet Management India Private Limited (AMC) NE].:CAST

Carporate Identity Number (CIN): L8595 1 MH2003PTC 142972 LimiTeD £9C\

Registered Office: Crescenzo, 7" Floor, G-Block, Bandra Kurla Complex, Bandra - East, Mumbal - 400 051 CIN : LZ7102AP1982ZPLCO0O3518
Website: www barodabnpparibasmfin - Toll Free: 18002670189 Regd. Office: 34, Industrial Estate, Gudur - 524 101. Tel: 08624 - 251266.

: Fax: 08624 - 252066. Wesite: www.nelcast.com Email: nelcast@nelcast.com
e e e STATEMENT OF UN-AUDITED STANDALONE AND CONSOLIDATED FINANCIAL

Baroda BME Paribas Assel Managemeant ndia Private Limited [AM I,_':j- Ivites :|H|3| 5 ]"n:u’n WINers & Bowel
of Attorney holders for premises on a rental basis for commercial use as their Head Office approximately RESULTS FOR THE QUARTER AND HALF-YEAR ENDED 30TH SEPTEMBER 2023 (* in lakhs)
10,000 - 11,000 s5q. ft. carpet Area. The offers in a sealed cover complete in all respects should be submitted Standalone Consolidated :
on or before 3:00 p.m. on November 10, 2023 during waorking hours at the above registered office address gl Paskiiilaia 3 Months Ended Half-Year Ended Year Ended 3 Months Ended | Half-Year Ended  |Year Ended
Requirements/Criteria’s Laid down below No. 30.09.2023(30.06.2023 | 20.09.2022 |30.09.2023|20.09.2022 |31.03. 2023 | 30.09.2023| 30.06.2023 | 30.09.2022 |30.09.2023 3D.DE.2022531-!]3:211235
] P ; - — [Un-AuditedUn-Audited Un-Audited/Un-AuditedUn-Audited| Audited |Un-Audited Un-Audited|Un-Audited/Un-Audited lUn-Audited] Audited |
1 |Carpet Area | 10000 - 11000 sq. f 1 | Total Income from Operations 3626366| 29639.28| 33166.13| 65002.94| G3121.23| 128011.84| 3626366 29639.28| 33166.13| 65902.94| 63121.23| 12801154
2 | Car parking slot 10 - 20 2 | Net Profit before tax from ordinary activities :
Armenities 4 holUrs water f—':ll.'il't_'r'. Generator power back up, Electricity ete, and Excaptional items * 2231.82 D094 | 163140 5276 2719.58 403170 2231.82 920.84 1631.40 J152.T6 271853  4031.70
1 B R : Res T L ﬁ' ? ; T - - 3 | Met Profit after tax from ordinary activities |
| PHREER | REady Jor possession ¢ Ltcupation | and Exceptional ifems * 1663.80|  717.63) 121503 238152| 190163 207354) 1ee3so|  717.63| 121503 238152 109183 2073.54)
| Desired location | BRL, Mumba 4 | Total Comprehensive income for the period
Premises in all respect with required occupancy certificate and other after tax 164136 70755 118884 234891| 104673 293318 164138 TOTES| 1188.84| 234801 104673 203310
Preference 4
T statutory appravals of local civie authority 5 | Equity Share Capital [ _
| | O | (Face Value of Rs.2/- each fully paid up) 1740, 02 174002 174002 174002 740,02 1740,02 174002 1740.02 1740,02 174002 1740020 174002 |
Furnishing Status Furnished/Unfurnished : .
| [ i - 6 | Othar Equity
I | Stamp duty / registration rl';af-;,r_'.t o be shared in the ratio of 50050 _ (@5 shown in the Audited Balance Sheet) 45100.04 | 45100.04
Fitment Period 3-8 manths’ rent=free fitment period after handing over of the premises. 7 | Eamings Per Share of Rs.2/- sach
[EPS for the Quarters are not annualised) |
Further to note that the authority reserves the right to reject/cancel the requirement without assigning the Basic 1.91 0.82| 1.40 274 o 9 942 1.91 .82 1.40 274 2.2a| 3.42 |
redasons l'IEFf:'iJf Dilutad 1.91 '.'.I.Eii 140 2.74 228 .42 191 0.82 1.40 2.74 E.E"’EII 3.42!
For Baroda BMNP Paribas Asset Management India Private Limited Motes :
(formerly BNP Paribas Asset Management India Private Limited) The above |3 an extract of the detalled format of Financial Results filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations,
(Imvestment Manager to Baroda BNP Paribas Mutual Fund) 2015, Tha full fermat ef the Quartery/Annual Financial Results are available on the Stock Exchange websites ;| www. bseindia.com and www.nseindia.com and an the Caompany's website
BRI, www.nelcast.com.
i Dalhe s rtaner 312023 * The Company doas nof have any Exceplionalitemns to report in the abave pariods
Autharised Signatory Place: Mumbali pany YRR H . ' For Nalcast Limited
MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, Place : Chennal P. Deepak
Date :30.10.2023 Managing Director

READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.
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ge1 yrogTdl dia mofiarfi

YA TTOHTodTHE  JUSTH GTHH ATl
TE. TSATdie Ut Wt eNol |18 o gl
TSR ST ATET. Tam fGerett & gerentavi dat
HERTETAT UTOft U7l el elTael, 3Te UHoT
o fema oTR. SNOT STaTTTS 3 e
UTUTEATEEAT GEaTd el 3118, TaaTSaTd U
FHT T, faue Taid qar SRrehaTEr eNuT d{1s
T8 ol 3TTe ATMOT 3TaT HrsarsaTd fuvarsan
aToTET I9 T g e iR T
T STAhATS sl TTofl digel 3TRM Jehral
O g& SATEH. T TEOHeT ATeeh fSegnger
folter 8% AWen oM. FRUT AEURET S
qoft HiEEe gEa Fel @ ATYen Seam
H AT AT T99 foamen S e, weus
TMEERI=AT TogTae HET shicdtd Toy et
BT YreFIaT ATehRar A e, Sverfa o afferdt
Hhaes MeTat fehaT STashaTEiaTed 38 3 e
T TSATaeaT 3 HIGAT eRoTaTed & TRt
TR, FIGATSATEAT geid TigH HERTg seatteht
WWWH%W@WW?@?T

BT FAIShAT TTUTEATEAT HIHN ST &AW,
i S e

weeh fedon SHaMIET SHTeT  orard]
YFRIAT 3. HIOT UTAHTeA Tl Yaeeal ToaTd
e M e ST Here st Heget qrott
QRG] HIUTR STATYR ¥ et aigsl ¢ ot
S AfET JEudq fedham 3au STasuT™ YT
TR 3718, TEU[AT Hag HeTuTicioh ST
qTOft greGeTeAT qatdt Al @el sheld shel
MR, SN THETeAT @A qToaT M oA
UL FOATET TeheTa! Afereh Fer o7 g
qut FoaTET AETTeTRer faer fewal. wHu™
HEWIETAT AT HAEAT IO TS Hehe
greed arg d RS SrSHEl ST fgua ATE.
IS TG TTANEET Theds! 3TTaT I-aT 7R
TSI AT qrodaTe giHed dgr fagreea
STUTEUTR 3718, 3TTdT a qrad fergrauot =
AqcATHRGE! TR 312, 3ffereier feean agmn
TEHivHOT SWea qeTtd R eRuTHEeaT
UTETe ATEd ST eRHEdT  Jed
qTUITAT XEST @ AfeRtuTel faea Tfset 31E.

TSRS UteRuToTt

ST FEGR 3TE. FeU[d TSATedl Serug]
o SramTETT ufyy gerTErde Qe
IST T ATTES HHT el foherg1 ot Tearall S1am
TR Tl fEetT 3. SRT 3 fUehue IHTe
Tt STET UM AT STEd ST Iigery Hewrgd
T FH & T dieh SN J AT Ydeh=aren
W 3TEAT. SeTdueT faamm SrEaeell & ddehdr
Ykl fohel TiehRaTd & AU HISTA hodeTd.
HICHN I e A=Al IUFA SIS e
TTAT FATATHTS! ARTESTET qaR hedT UTfet.
Ul Zeh HERTE qeeten

T UIfed o Siast T e B aeFder
TAT. TS Aoarat Togrear R Ter AW
AT UTHH HTAT. Uieh TT0dTeT at 3uAmi
. wig fyvarear uoamen gy d@r U
Hieq Yheial ATel & aegieud oMe. Tsaret
FIoTeTE! NG R fehaT ATHoT SRTTaeT
18 Ton TedHed Thydil HIEUwTa qroaredt
ey TERUTSAT hIVTCATEl Yedrd autear ser
qfeq Medsargd ar fhar o fGaw Terer
O AT, ARl I & AHgad digeiel 3.
el faeolt o wer fgaait fvarer umft Suctsy
U9 deHTed Al hIKUNd d¥ SHaNT YT
UHE USdl. Wg A reauaran fhar uraEr
ot fRauaTET e T gl A9 faget

heTtad AT AT a7 HeheTall digial T8l 8
gt et oA wEwHTa dawean
JufRerdia gehTes e TeT samar feftel AmToft
hett e, Sar FRrEter a1 sdeH e |1 TR
Segnaa amurEe uTvaTd Hehe STTuTe AT
TR, TSTHROTAT 3T TATHROTAT SaTEwaTd
T gl Jyiehe Mt afiael Sta 3R
S gTed ATE. SMAIEAT aT Tl ang
TEA Hdelt ATEl T ST SEHATAT JHR ST
I, 0T TieeaT fSognmed eror= fEord
TR 3R, TGS HIU HIVTEAT HAT IO YIS
ST AETa HEy  AEior @1 greRdra.
egeRITa 318 TEUTAT AT oh! AGT {UUT=AT UToaTey
ofieolt 3@, FaTTfashuol e Yol @@
it Eidere. wg Ui STTEl TS
JUTE YT IR, & 3 BITATHRTS T@ HHUT
TEUTS TRNehgH STelidoHTell JTem= &t S
AT A hiedasiar YEEN g Afeal.
JARAG!] TEHE HOT G Hed GeRIard
g FHIOATH Hod TSTehcdil ANt T8,
g Sertaad FRsHeTE gsRe 8la Aieel
anfor wETERE YWQE dish Saet Tt & aegieerdt
3. T FEUROMH GEl AT e AT
AT, HAd AU SIRHEAT AT &1 Jea
JTYYT ST SATOTRT TG STTAT TehT ST AT
JMET 38 T, QT UTHT UgHe! qrodrel 2amg
fmfor g enfor w fyvarr aroft soTEE Fad
3T 99 FETT B 3.
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SRt 3gac. @wufaR gnfehed ¥3
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3151 deshuAed UIfepTdre fass
TioTeIe 2T FiedTd el ATHATd
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RAMGARHIA
ASSOCIATION (REGD.
NOTICE OF
ANNUAL GENERAL MEETING

All members of the Ramgarhia
Association - Mumbai are hereby
informed that AGM will be held on
17/11/2023 from 6:30 pm to 8:30 pm
at Sher-E- Punjab Gymkhana &
Health club Assoc., 368/72, Club
premises, Sher-E-Punjab Society,
Mahakali Caves road, Andheri (E ),
Mumbai -93, to conduct the following
business.
AGENDA
1. To read & approve minutes of last
AGM held on 03.09.2022.
2.Approve Audited Financial
Statements of F.Y. 2022-23
3. Appoint Auditors for F.Y.2023-24
4.To provide details of activities &
work carried out during the F.Y.2022-
23
5. Any other matter with permission of
the Chair
6. Vote of thanks
Note:
1. In absence of quorum, meeting will
be adjourned for 30 minutes. In case
the quorum is still not met after 30
minutes, meeting will be held at the
same place with available number of
members
2. As per Bye-laws, only members of
the Ramgarhia Association are
eligible to attend the said meeting.
3. Meeting will be followed by dinner
Date: 01.11.2023 -sd/-
Place: Mumbai For Ramgarhia
Association (Regd.), Jt. Secretary.




